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B Rehabilitation—Conid. k (Rs. lakhs)

(iv) Subuidy for agricullural inputs to small and marginal farmers only in the
flood affected arcas@ 25 % of the cost to small farmers and 33-:,-‘ 8% in cawe

of marginal farmers . 50.70
(v) Subsidy @Ras. 50;'- pcr acre on hift 1mgatwn Chm‘gcl in flood affected
arcas . . 20,00
5. Assistance to Artisan families affeted by floods (subsidy@ Rs. 100/- each family
for replacment of toolsjequipments and Rs. 150/ for purchase of raw material
(wherever neceaary) . 4.50
6. Subsidy @25% of the cost (Rs. 375/- per fam.lly to the fishermen affected by
floods for rcplaccmcnt of fishing equipments etc. . .75
———
Torar (B) . . . = : . 561,88
——
C.  Repair and restroration of Public Properties Damaged by Floods :
1. Restoration of identified community assets and cleaning of debris : 200, U0
2. [rrigation and Power Department :
(i) Major irrigation works and clorure of canal breachrs . 494 .00
(ii) Minor Irrigation Works : - . . . 170,00
(iti) Lift Irrigation Works . . . . . . . . 150,00
(iv) Electrical Insallation 100,00
3. Road and buildings of the Public Works Department 1000, 00
4 Works of the Panchayati Raj Department
(i) Block buildings : 40.00
{ij) Roads . i 300. 0
(iii) Minor Irrigation Piojects/Works ! 100, 00D
(iv) Wells : . 38.00
5. Housing & Urban Development Department :
(i) Drinking water supply installations . : . 144.09
(ii) Repair/Restoration of tubewells . . 43.28
(iii) Properties of Urban Local bodies * ; 50,00
6. Education Department :
(i) Repair/Reconstruction of School buildings damaged by  floods 150, 50

(ii) Repair/replacement of furniture/equipments of affected schools [LENT-
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€. Repair and Restoration of Public Properties damagedby floods : Contd. (Rs. lakhs)

4. Harijan and Tribal Welfare Department :

(i) Repairs to Schools and Hostels damaged by floods ; . 15.00
(ii) Repairs to buildings and godowns of LAMP= " . . ; 10.00
8. Restoration of buildings and assets of the Cooperatives . . . . 100,00
n. Restoraion of damages of the assets of [ribal Development Corporation at its
Gunupur branch 5 p . . . . ) . . : 1,20
ro. Repairfrestoration of Forest roads ; . . - - . , . 3.58
ii. Restoration of damaged properties of Fisheries Department . . g 0,96
12. Replacement of Jeeps washed away by floods . : = . 9.00
Torar (C) : ’ 3135.11
——
Graxo Torar (A+B4-C : 4288 58

Besdes the above approved ceiling of expenditure, the Prime Minister sanctioned

1.:-f E‘O I:d lakhs from the Prime Minister's Relief Fund to Orissa during 1980-81 on account
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